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 when  the  arrivals  of  jaggery  blocks
 were  7,42,844  and  the  wagons  supplied
 at  present  are  only  380  for  17,29,131
 blocks,  These  blocks  require  at  least
 800  wagons.  Only  half  of  them  were
 supplied.

 Non-supply  of  wagons  in  the  season
 is  not  new,  Jt  is  happening  every
 year.  Therefore,  the  producers  are
 suffering  everywhere,  Even  in  Chit-
 toor  and  Pakala  at  times  when  the
 jaggery  arrivals  are  the  highest,
 wagons  wi:l  not  be  available.

 The  railway  authorities  must  make
 it  a  point  to  look  into  these  things  and
 arrange  necessary  wagons  so  as_  to
 avoid  glut  in  the  markets.

 This  year  there  will  be  a  bumper
 crop  in  Andhra  Pradesh.  Chittoor
 district  is  one  of  the  districts  in  India
 which  is  known  for  its  mango  gardens
 This  year  the  lorry  transport  will  not
 be  easily  available  due  to  the  scarcity
 of  diesel  oii  and  due  toincreased  cost
 of  transport.  It  is  quite  necessary  to
 assess  the  crop  and  the  arrival  of
 mangoes  in  Chittoor  and  Damal
 Cheruvu  stations  and  supply  the
 ‘wagons  necessary  for  the  transport  of
 mangoes,  Crores  of  rupees  worth  of
 mangoes  have  to  be  transported  from
 these  stations  and  it  is  not  possible  to
 preserve  mangoes  longer.  Hence,  it
 is  quite  necessary  to  take  necessary
 precautions  now  itself  and  arrange  the
 supply  of  wagons  in  time.

 (iv)  INDISCRIMINATE  HUNTING  OF  THE
 Great  INDIAN  Bustarp

 a  मनफूल  सिंह.  चोधरी  (बीकानेर)  :  1
 गोग्aऐ  Great  Indian  Bustard )  की  संध्या
 मैं  निरन्तर कमी  होती  जा  रही  है  ।  यह  जैसलमेर,
 लालपुर  समीपव्ती

 D.S.G.  for  1979-89  ||
 ने  प्रधान  मंत्री  जी  को  एक  शासन  भी  दिया  है  ।

 BUDGET  (  MAHARASHTRA  )
 1980-81—_GENERAL  DISCUSSION,
 DEMANDS*FOR  GRANTS  ON  AC-
 COUNT  (MAHARASHTRA),  1980-81
 AND  SUPPLEMENTARY  DEMANDS*
 FOR  GRANTS  (MAHARASHTRA),

 1979-80.

 MR.  DEPUTY  SPEAKER:  The
 House  will  now  take  up  Items  10,  11
 and  12  relating  to  Maharashtra  Bud-
 get  for  which  2  hours  have  been
 ailotted,  Hon.  Members  desiring  to
 move  their  cut  motions  which  have
 been  circulated,  may  send  slips  to  the
 Table  within  15  minutes.

 Motions  moved:

 “That  the  respective  sums  not  ex-
 ceeding  the  amounts  on  Revenue
 Account  and  Capital  Account  shown
 in  the  third  column  of  the  Order
 Paper,  be  granted  to  the  President
 Out  of  the  Consolidateq  Fund  of  the
 State  of  Maharashtra,  on  account,  for
 or  towards  defraying  the  charges  dur-
 ing  the  year  ending  on  the  31st  day
 of  March,  1981  in  respect  of  the  heads
 of  demands,  entered  jn  the  second
 column  thereof  against  Demands  Nos.
 2,  8,  6  to  16,  18  to  38,  40  to  42,  45  to
 58,  6U,  63  to  70,  73,  75  to  82,  85  to  95,
 97  to  100,  102  to  110,  113,  115,  118  to
 128,  130  to  146,  148  to  161,  163  to  166,
 168  to  181,  183,  184,  186  to  190,  192,
 193,  195  to  198,  200  to  216.”

 That  the  respective  Supplementary
 sums  not  exceeding  the  amounts  on
 Revenue  Account  and  Capital

 *Moved  with  the  recommendation  of  the  President.


